Annexure -5

Name of the
Corporate
Debtor:
Rangajava Soap
& Chemicals Pvt

Date of Commencement of Liquidation:

17th May 2019

List of Stakeholders as on
18th March 2021

List of Operational Creditors (Government Dues)

| | Amount in X 571867
Details of Claimant Details of Claim Details of Claim Admitted Amount | Amount | Amount | Amount | Remarks,
SI No:| Department | Government | Identification# | Dateof |Amount| Amount [Nature off Amount | Whrtherlien| % share of of any | of claim | of Claim if any
Receipt | Claimed| of Claim Claim covered by [/ attachment| intotal [Continge| mutual | Rejected | under
Admitted lien or removed? | amount | nt Claim | dues that verificatio
attachment | (Yes/No) | of claims may be n
pending admitted set off
disposal
1 2 3 4 5 6 7 8 9 10 11 12 13 14 15 16
Employees
State Code #4100 ESI Dues,
Insurance 0092 2600 0091 Damages,
1 Corporation | Union of India 0 22-08-2010| 810071 | 571867 | Interest 0 NA 100 0 0 238204 0
Total 810071 | 571867 100 238204




